BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 162 of 2020 (SZ)
In The Matter Of

Tribunal on its own motion - SUO MOTU

Based on the News item in India Today Web Portal

Dated 21.08.2020, “ several hospitalised after ammonia gas
Leakage at dairy unit in Andhra Pradesh’s Chitoor”

...Applicant(s)
Vs.

1. Union of India, Ministry of Environment,
Forest and Climate Change,
Rep. by its Secretary,
Indira Paryavaran Bhavan, Jorbagh Road,
New Delhi - 110 003,

2. The Chief Secretary to Government of Andhra Pradesh,
Ist Block,1st Floor,Interim Government Complex,
A.P Secretariat Office, Velagapudi,
Guntur, Andhra Pradesh — 522237.

3. Special Chief Secretary of Andhra Pradesh,
Department of Environment,
Forest, Science and Technology,
4th Block, Ground Floor,Room No0:268,
A.P Secretariat Office, Velagapudi,
Guntur, Andhra Pradesh — 522237,

4. Special Chief Secretary of Andhra Pradesh,
Department of Industries and Commerce,
2nd Block, Ground Floor, Room No:1 02,
A.P Secretariat Office, Velagapudi,
Guntur, Andhra Pradesh — 522237.

5. Principal Secretary of Andhra Pradesh,
Department of Labour, F actories,
Boilers & Insurance Medical Services,
Sth Block, Ground Floor, Room No:159,
A.P Secretariat Office, Velagapudi,
Guntur, Andhra Pradesh — 522237

6. The Chairman,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi-110032

7. The Chairman,
Andhra Pradesh Pollution Control Board,
D.No. 33-26-14 D/2, Near Sunrise Hospital
Pushpa Hotel Centre, Chalamalavari Street,
Kasturibaipet Vijayawada — 520 010,

3

8. The District Collector,
Chittoor District,
District Collector Office,
Collectorate, Chittoor,
Andhra Pradesh - 517002,



9. Hatsun Agro Products Limited,
Rep. by its Managing Director,
Sy.No 821 & 882, M. Bandapalli Village,
Putalapattu Mandal, Chittoor.
Andhra Pradesh - 517 124,

..Respondent(s)
INDEX TO TYPESET OF DOCUMENTS FILED BY THE 9" RESPONDENT

8.NO. DATE DESCRIPTION Page No. |

I 25.08.2020 | Inspection " Order 1-4
NO.R.99256/2020/Spccial, dated
25.08.2020

2, 21.10.2020 | Reply Notice of the 9™ Respondent 5-6

3, 21.08.2020 - | Workers Hospital discharge details 7-24

25.08.2020
4, NIL Compensation paid details 25-26
5 NIL Documents related to maintenance 27-30

of the Plant at Chittoor and the

Ammonia Receiver therein

6. NIL Documents related to ammonia 31-32

sensors provided at the Plant

7. 20.08.2020 | The "Work Permit System" followed 33-36
in the Plant while working on the

Ammonia Receiver

_—

Dated at Chennai on this day of February, 2021

COUNSEL FOR 9" Respondent
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File No.DY.CIF/961/2020-JA(B).cTTR

OFFICE OF THE DEPUTY CHIEF INSPECTOR OF FACTORIES: CHITTOOR,.

R.NQ.BQZSEIZDBD[SEec!aI, Dated: 25-08-2020.
;

INSPECTION ORDER OR NOTICE
Factories Act, 1948 ang A.P. Factories Rules, 1950 and

The Government Notification Issued Thereon,

Upon a recent inspection of your factory on 20-08-2020 ang on 21-08-2020 by the
Deputy Chief Inspector of Factories, Chittoor. It was found to the extent indicated below that

Yours faithfully,

Signed by M Sivakumar

Date: 25-08-2020 16:30:38

Reason: Approveg
Deputy Chief Inspector

M Factarine, Chittser,
Ta

1) SriD. Sathyanarayan, Occupier,
S/o Sri Dorairaj,
2) Sri M. Baskaran, Manager,
S/o Sri Murugesan,
M/s. Hatsun Agro Products Limited,
M. Bandapallj / Chinna Bandapaljj (Va),
Futhalapatty (M),
Chittoor Dist - 517641,

1. Section 7-A read with Section 87 and Rule 97 and Scheduje XV(Para 5,
12.13,158 23)read with Section 87 and Rule 95 Schedule XX:-
1) i

Failed to follow the pre Start-up safety Procedure while charging newly cerecteq
Ammonia receiver and jts pipe line,

2)  Failed to isolate the area and not tg allow

3) Failed to

4) Failed g ensure that the working are

a i1s free from ammonia post repairs of
ammonia leakage arresting,

(Contd.,,. 2 Page)



File No.DY.CIF/961/2020-JA(B)-CTTR

2.

Due to the above on 20-8-2020 at about 6 p.m and again at 6.45 p.m
in 2nd ghift the following 14 female contract workers who were working in Milk and
Curd packing hall inhaled the ammonia due to leak of ammonia from pipeline and
entered into atmosphere in working hall due to which they became sick and

hospitalized.
S.no Name Designation | Age Resident of Village

1. K. Ammulu Contract - Packing worker | 35 | M.Bandapalli o
2 Thenmai Contract - Packing worker | 24 | Chinnkalagivi

3. Kanniyakumari | Contract - Packing worker | 35 | M.Banadapalli

4 Amrutha Contract - Packing worker | 25 | Bodireddy kandirga

5 T.R.Reka Contract - Packing worker | 30 | Bandapalli o
6. | Valliyamal Contract - Packing worker | 42 | Chinnakalakiri

7. |Vasanthi Contract - Packing worker | 34 | Bandapalli

8 E\danjula N “Contract - Packing worker | 48 | Chinnakalikiri

g Vijaya P. | Contract - Packing worker | 44 | Chinna Bandap_eﬁ-ff =

10, Vijaya M. Contract - Packing worker | 38 | Pethabandr raiii
11 | Visala Contract - Packing worker | 37 | Chinna Kalagiri

E Muthama Contract - Packing worker | 48 | Chinna Kaligiri

13. Malathi Contract - Packing worker | 40 | Chinna Kaligiri

4. |Vinu Contract - Security worker | 35 | Vavilthota

This is highly irregular,
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File No.DY.CIFIQBHZDZO-JA(B)-CTTR

GOVERNMENT OF ANDHRA PRADESH
FACTORIES DEPARTMENT

e

From

To
Sti M.V. Sivakumar Reddy, B.E, (Mech,), \,f)/Sri D. Sathyanarayan, Oceupier,
Deputy Chief Inspector of Factories, S/o 5ri Dorairaj,
Chittoor,

2) Srim. Baskaran, Manager,
Office Address:-

S/o Sri Murugesan,
# A2, 1" Floor, Sudha Complex, Mis. Hatsun Agro Products Limited,
2™ Road. Industrial Estate.

M. Ban:apall / Chinna Bandapallj (Va),

Chittoor Dist — 517 124,

No.A/ 961 /2020, dated: 25-08-2020.
\
Sir,

Sub: Factories Act, 1948 ang A.P. Factories Rules, 1950 — Non-compliance of
certain provisions of Act and Rules of “M/s. Hatsun Agro Products

Limited,” M, Bandapallj / Chinna Bandapalli (Va), Puthalapatty (M),
Chittoor Dist — Show Cause Notice - issued.

Ref: Inspection Order NU.R.SQESE/EDQOISpecia'L dated: 25-08-2020,

Stk

Please show cause in writing within a week of receipt of this notice, why prosecution

should not he taken against you for non-compliance of the provisions of the above Act and

Rules, as detailed in the Inspection Order cited above.

Encls: Yours faithfully,
Above referenceag

Inspection Order. Signed by M Sivakumar
Date: 25-08-2020 16:27:13
Reason: Approved

Deputy chief Inspector
of Factories,Chittoar.



File NQ.DY.CIFIBB']IEUED-JA(B)—CTTR
GOVERNMENT OF ANDHRA PRADESH
FACTORIES DEPARTMENT
From To

Sri M.V. Sivakumar Reddy, B.E. (Mech,),
Deputy Chief Inspector of Factories,
Chittoor,

Office Address:-

# A2, 1" Floor, Sudha Complex,

2" Road. Industrial Estate,

CHITTOOR - 517 001,

1) SriD. Sathyanarayan, Occupier,
S/o Sri Dorairaj,
\2f Sti M. Baskaran, Manager,
S/o 8ri Murugesan,
M/s. Hatsun Agro Products Limited,
M. Bandapalli / Chinng Randepali (Vg),
Puthalapattu (M),
Chittoor Dist — 517 124,

No.A/ 961 /2020, dated: 25-08-2020.
-'_'_‘_'—"—‘—w——'l—._____________-_u_

Sub: Factories Act, 1948 and A.P, Factories Rules, 1950 — Non-compliance of
certain provisions of Act and Rules of “M/s. Hatsun Agro Products

Limited,” M. Bandapalli / Chinna Bandapalli (Vag), Puthalapattu (M),
Chittoor Dist — Show Cause Notice — |ssued.

Sir,

Ref: Inspection Order ND.R.QQEES/EDED/SpeciaI. dated: 25-08-2020.
TR
Please show cause in writing within a week of receipt of thjg notice, why prosecution

should not be taken against you for non-compliance of the Provisions of the above Act and

Rules, as detailed in the Inspection Order cited above.

Encls:
Above referenced
Inspection Order.,

Yours faithfully,

Signed by M Sivakumar
Dale: 25-08-2020 16:27:13
Reason: Aporaved

Deputy chief Inspector
of Factnrles,Chittunr.



To,

5ri. M.V, Sivakumar Reddy

Deputy Chief Inspector of factories
#A2.1" Floor, Sudha Complex,

2™ Road, Industrial Estate
Chittoor-517 001,

Sir,

Sub: Reply for the Showcause notice Issued:

Hatsun Agro Product Lid.
Registerad Otiee:

Domaine, Door Mo, 1204,

Raijiv Gandhi Satal (OMR),
ICaraparkanm, Chennai - 97, India
P: 491 44 2450 1622

481 44 2450 1422

E infeddhap.in | waww feapn

CIN: LABARETNABEERPLCO 2747

21/10/2020

Ref: 1. Inspection Order No.R.99256/2020/5pecial, dated 25.08.2020

2. Hatsun Agre Product Ltd, Puthalapattu, Chittoar Dt

With reference ta the above subject, we hereby replying for your shew cause notice issued to us on 25.08.2020 for
Non compliances of the provisions of the Factorles Act, 1948,

s.no

Conditions

Compliance

Failed 1o follow the pre start-up safety
pracedure while charging newly created
ammania receiver and its pipe line

Work Permit system followed at all level during the Wark
taken for Ammonia receiver, Hence complied

Failed ta Isolate the area and not to allow the
workers while charging the receiver and
pipeline eharging with ammenia

Work Permit system followed at all level during the Work
taken for Ammonia receiver. Risk assessment is conducted
an potential hazard and recommendation with PPE will be
provided. Hence complied

Failed to provide sensors with alarm to alert
the workers about leakage of ammonia

After inspection we provided Ammonia sensors with alarm
al Recejver and accumulators followed with Water screen
arrangements linked with fire hydrant system. Hence
complied

Failed to ensure that the working area is free
from ammonia post repairs of ammonia
leakage arresting

After Inspection Ammonia sensars with alarm provided at
working location. Work area is ventllated adequately by
providing additional exhaust units. Pertable Ammenia

detector is used to ensure the lacation is free from
ammonla

And also the effected female workers who worked taken to the Hospital for First Aid treatment and they were
normal and got discharged.

Workers Hospital discharge details and compensation paid details enclosed in the annexure far your reference.

S0, please arrange to do the needful to close the above Show cause notice,

For Hatsun Agro Product Limited

Awhgrized Signatory

,Recelved
=

}/.
0/0. Dent i

AT HuE

and
O/0. Inspector of Factor

5, Clitloo

sz SREEE (_oa.r)
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HATSUN AGRO PRODUCT LTD, CHITTOOR

CHITTOR PLANT - CASUAL LABOURS DETAILS

Z I —
| sHa NAME WORK AREA | AGE ADDRESS-1 ADDRESS-2 PHONE | COMTRACT MAME EXGRATIAHURPSUM REMARKS _ Date of Admission | Date of Discharge
il
1 Thenmai | paikk Packing | 24 Chinnkalagivi Pennumn 6302405Ta5 EM ENTERPRISES AD00J0|  Admitted @ Tirspathi VINGS 2L.08.2020 i 21.08.2020
| I | |
i e | | |
_, . “ _
| 2 Shmmuly | Curd Packing | 35§ NM.bandhapalli Puthalapattu 2030928300 RECRLUMT INDIA 00000]  Admitted & Tirupathi VIReS 21.08,2020 | 22408.2020
= | ] S | : J
3 | Kanniyahumari _ Curd Packing | 35 M. Bandhzpalli Puthalapattu | 9358753610 RECALIT INDA ARI000|  Admitted @ Taupathi VIMS 21,08 3020 _ £2.08.2020
| |
P i [
| 4 T.R. Re&a _ itk Packing | 30 Bandhapalli Puthalapattu | 7933238751 | EM ENTERPAISES mﬂqﬂ_m_ Admitted & Chittoor GH 21.08.2020 _ 24.08.2020
| | |
- | | | :
| | ] ]
| 5 | Mtanjula Ml Packing = 48 Chinnakalakiri _ Penumuru 6300356851 | EN ENTERPRISES Mﬁ_unﬁaﬂ Admitted @ Chittoor Gi 21082020 _ 24.08.2000
|
- T i [
& | Vijaya P _ Curd Packing | 44 Chinra Bandhapalli Penumiery E300356861 EM ENTERPRISES 2000040 Admitted (@ Chittaor GH H 21.08.2020 25.08.70:20
| | | | |
] - ! _ _ “ _
|- Malathi | Witk Packing | 40 Chinmakalagin Penumury BLOBRETIST EN ENTERPRISES 200000 Admitted @ Chittoor GH | 21.08.2020 | 2083020 |
i { [ } | | | |
F=—= ] i | | |
| B Yisala | Curd Packing | 37 Chinna Kalagiri Penumuery 9052448034 RECAUIT IND4A 200000 Admitted (@ Chittoor GH | 21.08.2020 _ 25.03.2020
i | _ I |
1 T i -
9 | Muthama Curd Packing _ 48 chinnakalagiri Penumun IIBISHI0 RECRLAT ENDIA 200000 Admitted @ Chittaor GH 21062020 _ 25.08 2020
T T 1 _
i ] _ Winu Security _ 35 | Chmmabandhapalli Vauil Thota Puthalapattu 8985707147 515 SECURITY SERVICE kininali] Adminted @ Chittoor GH 21.08.2020 | 20.08.2020
| _ . : e
H Arrutha Packing 5 wogireddy kanadriga Chinna kalakr Puthaiapatiy | 5885003343 SRIU ENTERPRISES 2000000 Admitted & Chittoor GH 21082020 _ 24,08, 2020
! | i
T T
12 Valfivama/ Curd Packing [ A2 Lhennakalagen Penumuru | asssscazay SRIU ENTERPRISES 200000 Admitted @ Chittocr G | 21081020 75,08.2020 i
| | |
T T - ]
13 | wvasanthi Cord Packing | 34 Bandapall Puthalapatiu 2676318215 | SRIU ENTERPRISES Fiulieili] Admitted @ Chittoor GH 23.08.2020 24.08.2020
18 Vijaya M Miilk Packg | 38 | Pethabandrn Palli Bandhapalli Puthalapatiu 8722243216 SRM ENTERPRISES 200000 Admitted & Chittoar GH 21.08.2020 24.08.2020
i 3300000 f
I I
|




TIRUMALA TIRUPATI DEVASTHANAMS,

) SRI VENKATESWARA INSTITUTE OF MEDICAL SCIENCES, TIRUPATL
CASE SUMMARY & DISCHARGE RECORD

T

Ay |sex| F

Marital Status

Hospital Number

Service

Ward Bed

MRD No,

Religion

Include Details of.

Admitted On. .:,x\.s.\.anem... IDischarged on| Y9\ ¢ ! 949

Presenting Symptoms \
Physical Findings

et T

no  emevliien

o A4JF

Clinical Impression

Investigations ‘
Treatment ?f ot A\) 0. \/\\S]%, c/\ @’-Q,Fu"smw_ L /‘)’rnw\m,\.c\_
Operative Findings —F (/

Biopsy Report Co LQD‘i\*‘fqﬂ

Course in Hospital

= Including Post-Operative
Family Planning Action
Condition at Discharge
Recommendations
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CASE SUMMARY & DISCHARGE RECORD

For a copy of the official 5. LI.M.5. Guide please write to the Public Relations Officer



FOLLOW-UP CLINIC
Date Motes Signature
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Note:- 1t /s suggested that notes on follow-up of hospitalized patients be recorded a T form in adelition
Place of notes ete, on the Out-patient Record. If further
then Out-patient Record should be used,

MR—Other Side: CASE SUMMARY & DISCHARGE RECORD

Printed at T.1.0, Press, ncupntl.u-c,lS,DuD-—G:\mms\CﬂM Summary & Disch Rec.pmd\w24)ob-18-15

foorin
trealment s indicated ss an ambulatory patient,

FOLLOW-UP CLINIC
(TSR)



\ TIRUMALA TIRUPATI DEVASTHANAMS,
y SRI VENKATESWARA INSTITUTE OF MEDICAL SCIENCES, TIRUPATI.
CASE SUMMARY & DISCHARGE RECORD

Name | ¥ - AdAMULY Ade | 3] |Sex [ [Marital Status Hospital Number | {\ £ 3 09

Service Ward Bed MRD Na. Religian

Include Details of. Admitted On. Rl/'ﬂt:.mm Discharged On| 94/ g ’ =20
I 1

Presenting Symptoms \
Physical Findings
Clinical Impression
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CASE SUMMARY & DISCHARGE RECORD

For a copy of the official 5.V.I.M.5, Guide Please write to the Public Relations Officer
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In addition to ar in

Note:- 1t /s suggested that notes ;ﬁffnw-up of has;:fg!Eed patfe:;gs be recorded on this form
place of notes etc, on the Out-patient Record. If further treatment is indicated as an ambulatory patient,

FOLLOW-UP CLINIC

then Out-patient Record should be used,
MR—Other Side: CASE SUMMARY & DISCHARGE RECORD
Pripted at TLO. Press, Tirupal.—C.15,000—G:\svims\Case Summary & Disch Rec.pmd\W24Job-18-19(TSR)




TIRUMALA TIRUPATI DEVASTHANAMS,
.' @51 SRI VENKATESWARA INSTITUTE OF MEDICAL SCIENCES, TIRUPATL,
N CASE SUMMARY & DISCHARGE RECORD

Name [, _dAge (39 [sex 4= | Marital Status Hospital Number | 114 30 § &
Service Ward Bed MRD No. Religion

Include Details of, Admitted On.|..&)..). 8./ 20..... [Discharged on 20,8 fo o,

Presenting Symptoms
Physical Findings \
Clinical Impression
Investigations

Treatment Plp ' ‘ﬂllc U‘:Q— '%Q E)D‘\-ca of (:,X_PO&'LAM Qb‘D
Operative Findings ? »

Biopsy Report YN MoNic. (.DL)H.Q_ mbﬂﬁ‘ N Hﬁhﬁﬁ m//
Course in Hospital ?\

Including Post-Operative —ercte ”a %uﬁ&mﬁtﬂ P\J&cd]p. seli-y CTPR o
Family Planning Action P i
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CASE SUMMARY & DISCHARGE RECORD

fora copy of the officlal 5. (.M. 5. Guide please write to the Public Relations Officer
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_Nnta:-_ft is suggested_tha_t nc-w}es;n follow-up of haspvtaﬂzed}:aﬁ;nts be recorded on this ﬁ:s;mE addition to or in
place of notes elc, on the Out-patient Record. If further treatment Is Indicated as an ambulatory patient,
then Out-patient Record should be used.
MR—Other Side: CASE SUMMARY & DISCHARGE RECORD FOLLOW-UP CLINIC
Printed at T.T.D. Press, ‘I'lmpati.—(:.ls,ut){!—(i'.\suln'ts\f:asa suminary & Disch Rec.pmtl\wijans-ﬁﬁm




DISTRICT HEAD QUARTERS HOSPITAL & AIMSR

A.P. VAIDYA VIDHANA PARISHAD 6
THE APOLLQ MEDICAL COLLEGE - CHITTOOR
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HATSUN AGRO PRODUCT LTD -CHITTOOR

o Details of Ammonia systems )
Sno | Deseription | Before Incident N After Incident ) )
1. Automatic water sprinkler system provided through fire hydrant
. line.
1 ﬁ:::?:i: Mo} “m::api':; ill:g e 2. Ammonia gas detecting sensor with alarm provided- 1 no
3.Water sprinkler system will be operated automatically by
sensing the gas through a gas detector.
Ammonia
compressor Ammonia detecting sensor - Ino with alarm provided at ammonia
2 hall COMpressor area
Cold room
Amimonia Ammonia detecting sensor~2 nos with alarm provided at top of
Accumulator cold room near accumulator. Automatic Forced ventilation
3 area provided in that area
. _AMMONIA DETECTING SENSOR DETAILS
S.No Description Model No Range ) Qty Alarm setting Location
Ammenia
1 Ammonia defecting sensor | GT-2500 FLP 070100 PPM 1 25ppm receiver
Ammonia
1 Ammonia detecting sensor | GT-2500 FLP 0TO 100 PPM 1 25ppm | compressor area
MC2-D- Coldroom
E2125-C0-p- ammonia
3 Ammonia detecting sensor 00 0-1000 PPM 2 25ppm_ |accumulator amJ
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AMMONIA SENSOR AND AUTOMATED SPRINKLER SYSTEM AT RECEIVER AREA

AMMONIA SENSOR




AMMONIA SENSOR AT ACCUMULATOR AREA
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BEFORE THE HON’BLE

NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

0O.A. No. 162 of 2020

Tribunal on its own motion - SUO MOTU
Based on the News item in

India Today Web Portal Dated 21.08.2020,
“several hospitalised after ammonia gas
Leakage at dairy unit in Andhra Pradesh’s Chitoor™
... Applicant

Vs,

Union of India & Ors.

...Respondents

TYPEDSET OF DOCUMENTS
FILED BY THE 9" RESPONDENT

M/s. SURANA & SURANA,
G. KALYAN JHABAKH
Advoceates,

Counsel for 9" Respondent
E.No. 823/1990

99623 90000



